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Supplementary Summary in respect of Starred Question No. 35 of Hon’ble
MLA Sh. Abhay Verma

The Government of NCT of Delhi has introduced a scheme namely “Financial
Assistance to Local Bodies” now known as Mukhyamantri Sadak
PunarothanYojna in the year 2018-19 for improving dilapidated roads and
. lanes of Delhi as per the announcement made by Hon’ble Deputy Chief
Minister in the Budget Speech 2018-19. The main aim/obj ective of the scheme
is to improve the condition of roads and lanes of Delhi for better living

conditions of citizen of Delhi.

Further, during the Current Financial Year 2021-22 Budget Provision of Rs.
370 Crores has been kept under MSPY Scheme.

Furthermore, during the CFY, 20 proposals amounting to Rs. 13.09 Crores in
respect of Laxmi Nagar Assembly Constituency has been received in UD
Depaﬂment and the same will be sanctioned after approval of Hon’ble Minister

(UD)

Tt is also added that the Revised Estimate 2021-22 is yet to be finalized.
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List of Works in respect of Laxmi Nagar Assembly Constituency received under MSPY
Scheme during Current Financial Year 2021-22

SL. Name of work Executing | Estimated | 50% of
No. Agency Cost estimate
(In Lakh) | (In Lakh)
1 | Imp.dev of lanes in D-Block Laxmi Nagar by pdg. RMC| East
along H No.-D1, D31,D51, D74 ,D85, D116, D138, D174, DMC
D235, D197, D207, D240, D290, D288, d329, D352, D373, 188.55 94.77
D374, D385, D323, D255, D151, D132, D105, D68, D25,
DS, D8, and links in W.No-13, AC-58 Sh.S.Zone.
2 | Imp.Dev of Gali No-11,10,9,8,7,5,4,3,2,1 and links in Lalita| East
DMC 181.39 91,19
Park Ward No.-13 E/ AC-58 Sh. S. Zone .
3 | Imp. Development of road from Pataprganj road to Sonia
* | Vihar Ward Office and along Urja Vihar Flats by pdg. RMC | East 156.09 | 78.04
and drainage in W.No. 16/E/AC-58 SSZ in Pandav Nagar. DMC
4 | Imp. Dev of lanes adjoining to H.No. S-94, S-78 & S-51 and | East
side links by pdg. RMC & drainage in Ward No. 15/E/SSZ/ | DMC 28.09 14.04
AC-58, Shakarpur.
5 | Imp. Dev of lanes of Pandav Nagar by pdg. RMC for lanes | East
from SP-12 to H.No. D-64 A, D-92, D-100 and lanes from | DMC 36.1 18.05
H.No. D-8 to D-26, D-25 to D-21 and link near H.No. E-108,
109 in W.No. 16/E/AC-58/SSZ in Pandav Nagar.
6 | Imp. Dev. Of lands of Pandav Nagar by pdg. RMC and drain | East
for lane from house no.C-193 to C-215 and from C-253 to C- | DMC 28.13 14.06
268 in ward no.16E AC-58 Shadara South Zone
7 | Imp. Dev. Of land in U Block by pdg. RMC in drainage in | East
lane from house 1no.U-100 to Vikas Marg and links near | DMC 26.11 13,05
house n0.20, 15 and 14 ward no.15E Shadara South Zone
8 | Imp. Dev. Of lane by pdg. RMC and drainage in gali no.2 in | East
house no.MB-32 to MB-8 and MB-122 to MB-190, side link | DMC 7318 36.59
near Hanuman Mandir, kali Mandir in ward no. 15E/AC-
58SSZ Shakarpur '
9 | Imp.dev and Strengthening with dense carpenting of Bank | East
Enclave road from H.No-151 to MB road in AC-58 Laxmi | DMC | 89.86 44.93
Nagar Sh.S.Zone.
10 | Imp Dev og Lane HNo. F-171 to HNo. 21/A, HNo. 81 to |- East
HNo. 61, HNo.01 to HNo0.20, HNo. 41 HNo.54, HNo. 67 to | DMC
HNo. 14, HNo. 76 to HNo. 06, HNo. F-180 to HNo. F177 154.71 71.35
and HNo.171 to HNo.172/2 in Guru Angad Nagar Exten,
Laxmi Nagar in ward No14E/AC-58 in Shah South Zone.
11 | Imp Dev of Paliwal Road in Laxmi Nagar in ward No. | East
14E/AC-58 in Shah South Zone. DMC | 81.06 40.53
12 | Strengthening of Gurudrawa road by providing dense | East
carpenrting and improvement of drainage system from | DMC 91.59 45.79
Community centre Ramesh Park to H.No-145 J&K in Laxmi
: Nagar AC-58 W.No-13 E Sh.S.Zone.
13 | Imp. Dev. Of Lanes of Mandawali by Pdg. RMC and drain in | East
lanes from H.No. 382/1 to H.No. 262, H.No. 380 to 280/1 | DMC 11.99 5.99
H.No. 372A to 388 A and side links in ward No. 16-E/AC-58 ' '
Shah (S) Zone in Pandav Nagar




14 | Imp. Dev. Of Lanes of Ganesh Nagar Extension by Pdg. | East
RMC and Drain in ward No. 15-E/AC-58, Shah (S) Zone in | DMC 42.80 21.40
Shakarpur

15 | Imp. Dev. Of Lanes of School Block Shakarpur by Pdg. | East
RMC and Drain in lanes adjoining to H.Nos. S-53 and S-63 | DMC 24 85 12.42
and side links in ward No. 15-E/AC-58, Shah (S) Zone in ' ’
Shakarpur '

16 | Imp. Dev. Of lanes of Ganesh Nagar-II by Pdg. RMC and | East
Drain in lane from H.No. F-746 to F-1/751 and links near | DMC 13.82 6.91
H.No. F-742 and F-13/752 in ward No. 15-E/AC-58, Shah ’ )
(S) Zone.

17 | Imp. Dev. Of Gali No. 2, H-Block, Shakarpur by Pdg. RMC | East
and Drain from H.No. H-19 to H-35 in ward No. 15-E/AC- | DMC 7.30 3.65
58, Shah (S) Zone.

18 | Imp. Dev. Of lanes by Pdg. RMC & Drainage in lane | East
adjoining to H.No. U-70 to U-60, U-57, U-53A, U-52, U-42, | DMC 26.48 13.24
U-47 & H.No. U-97 to U-87 in ward No. 15-E/SSZ/AC-58, ' '
Shakarpur.

19 | Imp. Dev. Of lanes of Sarpanch Wara, Mandawali from | East
H.No. 417 to 58A and 342/4 to 60A in ward No. 16-E/AC- | DMC 25.14 12.57
58, Shah (S) Zone.

20 | Imp. Dev. Of Lanes of Saket Block, Mandawali by Pdg. | East
RMC and Drain from H.No. 55 to 60 and links, HNo. 46 to | DMC 99.49 11.24
86, Gali no. 10, 14, 15, 16 and 17 in ward No. 16-E/AC-58, ’ ’
Shah (S) Zone.

Total | 1309.73 | 655.81




Details of Expenditure During CFY 2021-22 under MSPY Scheme

P&

S.No.

Name of work

Executing
agency

Estimate
Cost (In
Lakh)

50% of the
Estimate to be
Released as 1st

Installment (In
Lakh)

Assembly
Constituency

Improvement of inner roads of Sunshine
Appartment, Kewal krishna marg,
Paschim Vihar, delhi under MSPY.

PWD

61.58

30.79

15

Construction/ Improvement of road and
drains by providing RMC from Rajkiya
badhir Vidyalaya to outer Ring road,
Nehru vihar in C-15/N/ CLZ in Timarpur
Constituency (AC-03)

North DMC

132.83

66.41

Imp.& Dev of lane and squares by pdg.
RMC from Al to 259 in new A Block
Shahbad dairy in ward noi 32N narela
Zone.

North DMC

89.78

44.89

Imp.& Dev of lane and squares by pdg.
RMC from B-1 to B-8 in new B Block
Shahbad dairy in ward no. 32N narela.

North DMC

99.6

49.8

Imp. Dev. of lane and squares by pdg.
RMC from C-1 to C14 in new D Block
Shahbad dairy in ward no. 32N narela

North DMC

99.94

49.97

Imp. Dev. of lane and squares by pdg
RMC from D-1 to D-17 in new D Block
Shahbad Dairy in ward no. 32N Narela

North DMC

99.62

49.81

{Imp. Dev. of lane and squares by pdg

RMC from E-1 to E-2, E-3, E-12 to E-18
in new E Block Shahbad dairy in ward
no. 32N Narela

North DMC

99.05

49.52

Imp. Dev. of lane and squares by pdg.
RMC from A-415 to 452, 260 to Temple
in ward no. 32N Narela Zone.

North DMC

95.91

47.95

Imp. Dev. of lane and squares by pdg.
RMC from B-9 to B-17 in new B block
Shahbad Dairy in ward No. 32N narela
zone

North DMC

98.38

49.19

10

Imp. Deyv. of lane and squares by pdg.
RMC from C-15 to C-29 un new C block
Shahbad Dairy in ward No. 32N narela

Zone

North DMC

99.97

49.98




11

Imp. Dev of lane and squares by pdg.
RMC from D-18 to D-30 in new D block
Shahbad Dairy in ward No. 32N narela
zone

North DMC

99.23

49.61

12

Imp. Dev. of lane and squares by pdg.
RMC from E-4 to E-11, E-19, E-20 in
new E Block Shahbad Dairy in ward No.
32N narela zone

North DMC

100

50

13

Imp. Deyv. of lane and squares by pdg.
RMC in New F block Shahbad Dairy in
ward No. 32N Narela zone

North DMC

99.66

49.83

Imp. Dev. of lane and squares by pdg.
RMC in Pkt. 1 and 2 in Sec-22 in ward
no. 34N in Narela Zone

North DMC

78.82

39.41

15

Imp. Dev. of lane and squares by pdg.
RMC in pkt.3 and 11 in Sec-22 in ward
no. 34N in Narela Zone.

North DMC

86.33

43.16

16

Imp. Dev. of lane and squares by pdg.
RMC in Pkt. 4 and 10 in Sec 22 in ward
no. 34N narela Zone

North DMC

84.11

42.05

17

Imp. Dev. of lane and squares by pdg.
RMC in Pkt.5 in Sec -22 in ward no 32N
in narela zone.

North DMC

79.53

39.76

18

Imp. Dev. of lane and squares by pdg.
RMC in Pkt.6 nad 7 in Sec-22 in Ward
no 34N narela zone.

North DMC

87.6

43.8

Imp. Dev. of lane and squares by pdg.
RMC in Pkt. 8 and 9 in Sec-22 in ward
no . 34N Narela Zone

North DMC

75.31

37.65

20

Imp. of lane and drain by pdg. RMC from
Delhi Police post (863 Bus Stop) to Anuj
Tyagi House At JJ Colonry Shiv Vihar In
Ward no. 21/ S Hastsal.

South DMC

47

23.5

31

21

Imp. Dev of gaushami Marg by pdg.
RMC from h No. 232 to Dhalo In
Khichripur Village ward 11 E In AC-57
Sh. South Zone.

East DMC

439

21.95

57

Imp. and development of passage and
side berm in pocket B Near Flat No.
16,19,26,61,58,79 and 169 in mayur
Vihar Phase-II ward no. 11/E AC-57

Shah. South Zone

East DMC

52.62

26.31

57




23

Imp & Strengthening of road by
providing tack coat elumsion Bituminous
macadam and bituminious concrete from
sewa marg Dda maket to sanatna Dharam
mandir at lajwanti Garden, WZ 312 to
WZ311a Wz310Cto WZ-238/4,
qualty fast food corner to WZ- 899 at
nagal Raya, Gate No. ! to F1-20 A, F-
48A to F-45A, F1-15 A to f1-6A, F-16A
to F-13A, F1-1A to F1-10 A, to gate
No.2 Mother dairy Booth to F-61A at
hari kunj Society Block F and F1, In Hari
Nagar ward No. 10-S AC-28 in west
Zone

South DMC

49.61

24.8

28

24

Imp & Stg of road by providing tack
coat emulsion. Bituminous macadam
concrete from B-E359 to EXB-25 at
Block BE, B-1 to B-361 at Nanakpura,
MCD Park Block & Gol chakkar to
BSES office at subhas nagar MCD
School to A-27, A 27 To Gogia
Furnuture's-Shaheed Bhagat Singh marg
and VI store Shaheed bhagat Singh Marg
to A-98 at Fateh nagar in hari nagar ward
No. 10S, AC-28 in West Zone.

South DMC

78.51

39.25

28

25

Imp.Dev of kane and Drainage system
from B-30 to B-38, B-94 to B-120 in
Fateh nagar, 17/1 to 17/4 and chwk near
21a/1 in Prem nagar, WZ 313 to WZ 331
In G block hari nagar a-1 to A-8 back
alne in Asha park and WZ-9 to WZ-7 in
Partap nagar by pdg. RMC, B/agg, Np2
Pipes, Gt etc. in ward No. 011-S/WZ

Partan naoar

South DMC

34.72

17.36

28

26

Imp. To lane from H. No. B 302to 307,
bl21 to B 126, B 350 To B 355, B73 To
B 78, B 43 To B48, B85 To B 90 B 320
To B 325,B 175 To B180, B 199 To B
104,B 241 To B 246, B 217 To B 222, B
97 To B 308 To B313,B 31 ToB 36,B
337 To B332C 142 To CB 8 (in Front
of Gurudwara) Axis bank to C 153,
C127 ToC 150,CB 11 To C 128,CB 12
To C 104, M 75 To M 108 in Hari nagar
10/S/WZ/SDMC.

South DMC

97.44

48.72

28

27

Imp to lane from H.no D61 to D72 BE
122 to Aggarwal sweets, A 72 to Gandhi
market Road 10A to BSES office in D2A
block janak Puri, A 206 to A 222, JB 5A
to JD 33 in Hari Nagar 10S/WZ/SDMC.

South DMC

95.68

47.84

28




28

Imp. Dev of road by pdg.RMC in Sector;
23 Pkt-1,6 and 7 in ward no 34N, M II
Narela Zone

North DMC

91.64

45.82

29

Imp. Dev of road by pdg.RMC in Sector-
23 Pkt-2 and 3 in ward no 34N, M I1
Narela Zone

North DMC

82.3

41.15

30

Imp. Dev of road by pdg.RMC in Pkt -11
B, sec-23 in ward no 34N, M II Narela
Zone

North DMC

50.72

25.36

31

Imp. Dev of road by pdg.RMC in Pkt-14

" |Sector-22 in ward no 34N, M II Narela

Zone .

North DMC

63.8

31.9

32

Imp. Dev of road by pdg.RMC in Pkt-1
A Sector-22 in ward no 34N, M II Narela
Zone.

North DMC

64.34

32.17

33

Imp. Dev of road by pdg.RMC in pkt-16
Sector-22 in ward no 34N, M II Narela
Zone

North DMC

70.86

35.43

34

Imp.Dev of side berm by pdg. RMC from
h . No. 136 Pkt-16A Sector-22 to DJB
Pump House in ward no 34 N M-I narela
Zone.

North DMC

66.29

33.13

35

Imp. Dev. of abck lane by pdg. RMC in
Pkt-8 , Pkt-2 and Pkt-3 sec-21 in ward
n0.34N, M-I, Narela Zone.

North DMC

78.86

39.43

36

Imp. Dev of back lane by pdg RMC in
Pkt. RMC in Pkt-5 Pkt-6 and Pkt-10, Sec-
21 in ward no. 34n, M-II Narela Zone.

North DMC

70.27

35.13

37

Imp dev of lane from house No 94 tpo 99
( Valmiki Mohalla) and Papsi wali gali
From House no 22 to 105 and linki near
105 to 103 and lane From ram krishna
School ajay nagar House Khichripur
village and road between Block-6 and 8
in Khichripur ward no. 11/E AC-57 Shah.
South Zone

East DMC

43.99

21.99

57

38

Imp.Dev of gali from House No E- 127
to E-201 and link 127 to 124 and from
315 to 308 and galino 11 from E 141 to
139 and Gali no 10 from house no e-219
to E 118 and link E-157 to 31A and link
gali No 8 near E-407 and gali no 6 from
E-195 to E-164 by Pdg. RMC in East
Vinod nagar ward no. 11/ E/ Ac/57
Mayur Vihar Ph-11 Shah south Zone.

East DMC

42.05

21.02

57

39

Imp Dev of lane of west vinod nagar by
pdg. RMC in gali no 8A and side links of
main manglam road in west Vinod nagar
ward no. 10/E/AC-57 shah South Zone.

East DMC

34.51

17.25

57
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Utilization of above fund should be carried cut through the scheme-Mukhyamantri
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ondition of roadt and lanes of Dethi for betier living condilions of citizen ‘of Delni.
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East Delhi l\.'iur';-fcipa( Corparation, Morth Dethi Municipal
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_ (Cr)py as Annc\ure A) ‘On the basn. of alomsmd lnfoxmauon f" ds v

disposal of the ULB/e\ecutmv agency. The Urban Local Bodi

Funds in accmdanc: wi

th CPWD Manual, GFRs 'md mstmmons i suc

cheme/plo"ramme anc] Lhe compleuon cuuﬁcmt. (as pc.t. C‘PWD'WorI 01

[lk utilization certificates (as per GFR) shall also be 1equncd o bb fu
et 2

to UD depal tmenl

© ‘works-or'by rhe end of- tmancxal year whichever is ear lier)
o /_—"

rhe Scheme

New Délm '

under .

The pmposals/cstlmaws for the above wmks
cha,f

loml bodm/e\mutlve aaenmes viz. 03

Canmnmcnt Boax d,
fNtras T,

~the UD Depaxtmﬁnt on recommendation of the lcxwl \/ILL\/ and app

: ub. Eithcr works could be carvied out by the cohcerned
' departments as the case Inay be. NOC is required from; concerned lg.ndox
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'1ppnov al of thf* Hon’ble Mlmstel (UD). It shall be 1c=ponsnb|lny of’tl B

/Iumcxpal

adequate experience of working

records relating to repair,

ore, the concerned Luban local bodies/executive
n Duelupm\,nt Depanmuqt after proper exammauon
lines applicable tm the proposal/project with
agency will L.USUI'G that proposal is in

d tmancml aspects. ‘The executing

shcd aﬁer the execuuon ot
T

NCTD

e submlttcd by urban
Dethi

Councﬂ

PWD I&FC Depactrent, DUSIB! “and Db}LDC OZLG;)W ot' NCT of Dﬁlh\ o
sroval of Hon’ble ‘\dmlslcx

LB

for other

ning agency as and where

@

agencies/

i
I} 3




11.

16.

18.

applicable. The ULB/executive agency will procsss

applicable. 5
1

- |
The limit of this scheme for eam.uon of one work is only upto Rs.2

:s the case &S per extent law/Rule

I12)0 Er; '(~Rupees two crore

only) for scheme/projects other than works as per financial powers dl

Secrelary vide OM dated 28-03-20° |7 (Copy as Annexurz-3),

elecated to Administrative

i

All statutory dugs/payments will be made as per rules/norms leUEd by the Govt. from time to

time. Contingent, third party quality centrol and la Lmur CESS shall be discharged at prescribed

rates as per norms. Departmental charges shall not pe charged in tn~ estimate.

The executive agencies shall 2nsure that the work is not repea

| . :
ted in any case in other

scheme, it will also be ensured by them that no other fund is' uhllzed or is being utilized or has

been ulilized for the said project/proposal so as o ensure that t

here Is no overlapping or

]

duplication.

Funds will be released in twe installments. 1" instaliment of 50%

of estimated cost will be

released at the time of sanction of prqecl;’scher‘e Balance amount will be released aiter the |

completion of work.
compietion ot Wark.,

All paymenis to the Contraciors by executive agencies/ULBs and o

-\____-————/"’ \

Rs. 5000/- may be made through electronic mode i.e. RTGS, NEFT,
Y i

The unspent amount will_be refunded to {he UD_Deott. along
completion of wqu’. Separate cheque is required »rl respect of refun
interest thereon in the name of PAO-VI. .

i

The warranty of mainienance period of roads/streéts should be atle

her Institutions atc.
and ECS.

ast 5 years from the dat

of completion of work, for which ULBs/execuiive agencies will be res

The implementing agencies.’depertnﬂents will ensure that all prepara

the established prucedurc and work order is' :asu:_d within a period of maximum 60(5|xty) day

ponsible.

sbove |

with interest if any after .

d of unsbent balance and

ory steps are taken as per.cf

i
f
A
:
i

after the funds are released by Urban Development Departments to
1

In order to .comply W|th the orders of Central lnformatlon Commi

abligations as required under Rule — 41 of the R!qht to Informauon Act, 2005 and for the: sake

of transparency U! Bs/executive agencies will -uploacl on .helr
sanctioned works, specifications, date of starl and completlon of the

and total amount of contract relating to the sa d

cherne separa

released from time o time.

hem.

ission (CIC), to fulfil th

websitas full

Wheraver such constructions are taken up under the scheme ,m

the name of

i
l
|
i
!
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rmation boards displaying

details or,._ I
works, name of contractor

tely for Mandatory Funds *°

scheme & other dsiails of the worlx shall be erected as specified by the UD

@u A




v,‘;)'epar‘tment. One board be erected for cost of Rs.20 lacs, For every additional cost of Rs.20

lags one board be added, if the project cost is Rs.2 crore, then 10 boards be erected.

This fssues with the approval of the Hor’ole Dy. Chief h)linitf.tar, Govt, of NCT; of Delhi. . i

f}‘—) %

RS SN
(ASHOKKUMAR)
Joint'Director (Plg.), UD

FAB(524)AIUDIPIG. 12018181 55 ¥9 - 56/ - e 09//@ [80(F

“All Hlon'ble MLAs, NCT of Delhi
Secratary to Hon'ble Ci, Dainl
Secretary to Hon'ble Dy. CM, Delni ; i
/7 Secretary to Hon'ble, Speaker, Vidhan Sabha, Delhi with the request to inform al
Legislative Agsembly ! ,
Secretary to Hon'ble Minister (Development, Labour, GAD), Delhi it
Secretary to Hon'ble Minister (Revenue, Transport, IT, AR & Law); Delhi
i

QY 1D -

the Hon'tle Members of

Secretary to Hon'blg Minister (Tourism, Education, Finance, P anning & others), Delhi
Secretary to Hon'ble Minister (Food & Supply, Enviranment & Forest), Delkl .~ |~ i
Secretary to Hon'ble Minister (Social Welfare,'SC & ST), Delhi LT t
10. Secretary to Minister (UD), UD Department, GNCTD, Delhi Sectt., Delhi
11. O8O to Chief Secretary;’GNCTD, Delhi Sectt., New Delhi i ;
12Z. P(. Secretary (Finance), GNCTD, Delhi Sectt., New Delhi .

13. Pr. Secretary (Planning), GNETD, Dathi Sectt,, New Delhi | :

weNma

14. Secretary, (I&FC),GNCTD, L.M Bund Qffice Complex, Shastri;Nagar, Delhi ™ i , S
15. Pr. Secretary, Public Warks, Department, 5th Level, B Wing, DeiHi:Seqra_f_aﬁ,*t. P, Estate, New Delhi-002 35%; |
16, Secretary, New Delhi Municipal Council, Palika Kendra, Parligment Stree ‘New Delhi-110001 e
17. Secretary, Power Department, GNCTD, 8" |_evel, B-Wing, Delhi Secretariat, New Dethi :’ !
18, Vice Chairman, DDA, Vikas Sadan, INA, New Delhi ; il &
19, Commissioner, Morth DMC, Dr. SPM Civic Centre, JLN Marg,Mew. Delhi. 2
20. Cornmissioner, South DMG, Dr. SPM Civic Centre, JLM Marg; New Delhi..| kA
1. Commissioner, East DMC, Plct No.418, Udyog Saden, Patpargan Industrial Areq, Delhi-1 10092 ¥

PR

22, Chief Executive Officer (Deihi Cantt. Roard DCB), Officg of Qedtonmeht'B_qg(d, Sadar Bazar, Delni Cantt.,

Delhi-110010 : e - 3

3. Managing Director (DSIIDC), Delhi State tndusirial And Infrastructure Development, Bombay Life Building, '

Connaught Place, New Delhi-1 10001 i _ oA i

_ Chief Executive Officer (DUSIB), GNCTD, PunarwasBhawan, 1.P. Estate, New Oelhi, Delhi-02 1
. Chief Executive Officer, Delhi Jal Board, Jhandewalsn, Karoi|Bagh, New Deihi-1j10005

. Mdnaging Directar, (CSIL, Administrative Building, Above Post Office, Okhla [ndustrial Estate, Phase-3,

New Delhi, Delhi 110020 ! T ) )

. Managing ‘Director (DTTDC), Delnl Tourism And Transport peyelopment Corppratian, 18-A, D.D.A. SCO i

Compbx,DemnceCobnerev/DeHﬂ410024 ; . i

8. Special Director General (HQ) (CPWD), Ceniral Pubiic Waorks Dgpartment, A-dling, NirmanBhawan, New

Delhi-110108 :
29. Assistant Programmer, Urban Development Department, GNCTD, 9" Level, Delhi Secretariat, New Delhi, i
with the request to upload on the departmental webhsite. ; R
.Copy for information to: i :

RIS RS ] N
o G 4~

®
=3

~y
o

1. PStoPr Se'cretar"/ (UD), GNCTD, UD Department, g Leva),; Delhi Sec'retariat, New Delhi-110002 ‘
| | @~ :
(ASHOK. KUMAR) ¢

Joint Director (Pig.), UD
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